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Crl. Appeal No. 971 of 2000@@
666000000660000006606000000600:
Rama Mangaruji Chacherkar Appel | ant
VERSUS
State of Maharashtra Respondent
(HEARD BY HON BLE BANERJEE & BALAKRI SHNAN, JJ.)
Date : 04/12/2001 This Petition was called on for Judgnent today.
CORAM :
HON BLE MR JUSTI CE B. N. KI RPAL
HON BLE MR JUSTI CE K. G BALAKRI SHNAN

For Appellant: Aparna Bhatt, Adv.

T S Bhutia, Adv.

S S Shinde, Adv.
S V Deshpande, Adv.

For Respondent:

S5 FF

The Court nade the follow ng

Judgnent
............... L..............T.......T.......T.......T.......T J
SP2
Hon’ bl e M. Justi ce K G Bal akri shnan
pronounced the judgnent of the Court.
The appeal is dismssed in terns of the signed
j udgnent .
Non- Report abl e. @@
Ccceeceeccecccee
. SP1
(S. L. Coyal) (Kanchan Jai n)
Court Master AR- cum PS

Si gned Judgnent is placed on the file.



